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Kerala Regiona] Dally Papers

68. Bhri E. K, Nayamar: Will the
Minister of Information and Broad-
casting be pleased to state:

(a) whether any discrimination is
shown by Government in supplying
advertisement to the Kerala regional
daily papers; and

(b) if s0, how much advertisement
has been, given by Government to the
Malayalam daily papers in Kerala
during the last one year?

The Minister of Information and
Broadeasting (8hwl K. K. Bhah): (a)
No, Sir. A uniform policy jg followed
in regard to release of sdvertisements
L) newspapers in wvarious States re-
girdless of regional considerations and
there has b;:n no discrimination with
rgard to ¢ newspepers published
in the Kerala State,
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(b) Does not arise.

Lease of Grasing Land

69, Shri Hem Raj: Will the Minister
of Defence be pleased to state:

(a) whether hiy Ministry had taken
on lease the grazing land from the
inhabitants of Chari in District
Kangra in 1939 with grazing rights;

(b) it so, the rental value and the
rent being paid to the Panchayat of
Chari at present;

(c) whether it is a fact thay ihe
terms of the lease expired in 1960-81;

(d) if so, whether those lands have
been vacated and if not, the reasons
therefor;

(e) whether it is also a fact that
the defence authoritieg are now pro-
lubiting  the inhabilants to graze
their cattle in that land; and

(I) if 80, the reasons therefor?

The Minister of Defence (Shri
Swaran Singh): (a) to (c). 1614.50
Kanaly of land in Chari village,

Kangry District, were taken over free
of rent with the consent of the land-
owners for the duration of last World
War and six months thereafier, On
termination of the War, the land, ex-
vepq for 22745 Kanals was relinquish-
cd, Thisx area and an adjoining area
of 243.20 Kanals, were takepn on lease
for 15 years from 1st October, 1948,
at an annual rental of Rs. 873.50.
Sanction for extension of the lease
upto 31st March 1967 has been aceord-
ed and the rent of Rs. 673.50 has been
paid upto 30th September, 1984. Ac-
tion is also in hand to pay the rent
for the remaining period.

(d) Lo (f). The land is in the active
use and occupation of the Army and
the question of js vacation does mot
therefore arise. The lease does not
give a right to the landowners to
graze their cetile,

Bomp Explosion Near Chbhamh

70, Shry Afam Das; Will the Minis-
ter of Dofencs he plaased yo state:
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(a) whether & is a fact that o bomb
exploded at Mandialay willage near
Chhamb on the 18th April, 1967;

(b) if s0, whether it was a case of
sabotage by Pakistanis;

(e) whether the matter has been
investigated; and

(d) if so, the resuilt thereof?
The Minister of Stale In the Minis-

try of Defence (Shri B. R. Bhagat):
(a) Yes, Sir.

(b) to (d). The matter has been in-
vestigated. No sabolage iz suspected

News Bervices Division of ALR.
71, Shri Onkar Lal Berwa:
Shrl Meetha Lal:

Will the Minister of Information
and Broadcasting be pleased to state:

(a) whether it is a fact that therc
i® a proposal to put News Services
Division of the ALR. under the con-
trol of the Press Information Bureau;
and

(b) if so, when a final decision is
likely to be taken in the matter?

The Minister of Information and
Rroadcasting (Shrj K. K. Shah): (a)
No Sir.

i{b) Does not arise.
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Mobilisation of Pakistani Army

73. Shri Sama, Guha: Wil the
Minister of Defence be pleased to
slate: .

(a) whether it is a fact that Pakis-
tan is mobilising her army along the
Kashmir frontier;

(b) whether it is also a fact that
Pakistan is building Chinese type pill
b bunkers and trenches along

this border;

{c) whether Government are aware
that Pakistan has also started hesvy





